(
| TEM NO. 35 COURT NO. 10 SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).3439/2014

(From the judgenent and order dated 10/12/2013 in WPC No. 44810/2011 of The
H GH COURT OF JUDI CATURE AT ALLAHABAD)

S. B AGARVWAL Petitioner(s)
VERSUS
U. P STATE | NDUSTRI AL DEV. CORP. LTD &ORS Respondent (s)

(Wth appln(s) for exenption from filing OT. and prayer for interim
relief)

Date: 17/02/2014 This Petition was called on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE GYAN SUDHA M SRA
HON BLE MR JUSTI CE V. GOPALA GONDA
For Petitioner(s) M. Quru Krishna Kumar, Sr.Adv.

M. Krishna Kumar, Adv.
Ms. Sanridhi Kapur, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

| ssue noti ce.

Status quo in regard to the land in question shall renain
effective until further order.

| (Naveen Kumar) | (S.S. R Krishna)

|
| Court Master | Court Master



